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Interest Strip T>wBondsofRs^,OOOwouldbeattached
with a separata strip of face value 
Rs. 16,500/- covering accrued interestfor 
10 years and redemption premium.

Non Conwrtbh Bonda tkm-CumutaHw Schamo fSerfes I)
Face Value Rs. 5,000

00

(S)

Interest Rate 

Redemption 

Redemption Premium 

Redemption Value 

De«p-Disoount Bonds (Sarias II) 

Face Value 

Issue Price 

Redemption

15% p.a. payable half yearly.

At the end of 10th year from the date 
of allotment.
5% of face value Le. Rs. 250/- 

RS.5.2S0/-

Rs. 1,00,000

Rs. 2,700 (To be finalised 
at the time of issue).
At the end of 2Sth year from 
the data of allotment.

All the three instruments are proposed 
to be listed on m i^  stock exchanges in the 
country.

(c) interest tentatively compounded at 
15% p.a but to be finaiMd et the time of 
issue is proposed on both the eumulatiwe 
and non-cumulative schemes of non-con- 
veitiMe bonds.

(d).K>Blpreposetorai9eR«,|00cr9iii 
with an option to retain excess wAicriiAim.

Levy of eonalgiMnaî  Ipii

P.S.1470. SHRI CH ETAN  
CHAUHAN:

SHRIM ATI PHAVNA 
CHnCHUA:

wmtheMinislerofFMANCEbepieased
tostale:

(a) whetherthe piopoaal regarding levy

of consignment tax has been under the con­
sideration of the government for a long time; 
and

(b) V so, the specific stepe taken to 
impleniant the proposal during the last two 
years?

MmiSTeA O F STATE M THE 
M INISTRY O F FINAMCE (SHRI 
RAMESHWAR THAKUR): M  Yea, Sir.

(b)Piscusstons and consultaliios haws 
been held with the State govemwenls to 
evolve a commonly agreed proposal

ITransbeoii

Roads maintained by BRO In fturf and 
diamon diatrlds

1471. SHRI BHUWAN CHANDRA 
KHANDUFU: VMl the Minister of DEFENCE 
beplaasadtoatate:


